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Government of Chhattisgarh 
Commercial Tax Department 

Mantralaya, Mahanadi Bhawan, N aya Raipur 

NOTIFICATION 
I 

Naya Raipur, dated : IO } :J ~ '2o 17 
No. F-10- \ <3 /2017/CT /V ( ~ <.j-In exercise of the powers conferred by section 10 of the 
Chhattisgarh Sthaniya Kshetra Me Mal Ke Pravesh Par Kar Adhiniyam, 1976 (No. 52 of 
1976), the State Government hereby makes the following amendment, with effect 
from 01-04-2017 :-

AMENDMENT 

In the following notifications, for the figure related to period "31.03.2017" the figure 
"30.06.2017" shall be substituted:-

S.No. Notification No. 

(]) (2) 

1. A-3/28/2000/S.T.N ( 33) 

2. F-10/20/2003/CTN ( 39) 

3. F-10/70/2003/CT N ( 93 ) 

4. F-10-19/2016/CTN ( 34) 

5. F-10-19/2016/CTN ( 35) 

6 F-10/26/2016/CTN ( 53) 

7. F-10-27/2016/CTN ( 54) 

Date 

(3) 

13-04-2000 

01-05-2003 

06-10-2003 

31-03-2016 

31-03-2016 

21-04-2016 

29-04-2016 

By order and in the name of the 

Govemo~4hlmttisgarh, 

1~»-
(A.P.Tri~ 
Special Secretary 
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